
Government of Jammu and Kashmir 
Housing and Urban Development Department 

Civil Secretariat, Jammu/Srinagar 
***** 

Notification 
Srinagar, the ,.tt. May, 2019. 

-
SRO 37 f .-In exercise of the powers conferred by sub-section (2) of 
section 27 of the Jammu and Kashmir Municipal Act, 2000, the 
Government hereby notify the name ofShri Mohd Younts Beigh S/o Shri 
Hafizullah Beigh R/o Uri BaJa, Member Ward No. 08 of Municipal 
Committee, Uri to have been declared as elected Vice President of the 
Municipal Committee, Uri, w.e.f. 05.11.2018. 

By order of the Government of jammu and Kashmir. 

No:- HUD/LSG/ULBK/258/2018 
Copy to the:-

Sd/-
(Dheeraj Gupta) 

Principal Seery to Government 
Housing & Urban Dev. Department 

Dated: .JJr .05.2019 
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